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Wednesday this the 13th day of Novegber, 1996

CORAM

HON'BLE MR.IUSTICE CHETTUR SANKARAN NAIR, CHAIRMAN
HON'BLE MR: S.P. BEJAS, ADMINISTRATIVE MEMBER

"0.A.2341/95

1. Shri Janak Raj S/o Nandlal

2. Shri Karan Singh S/o Shri Anant Singh

3, shri Suman Pal-Singh s/o Shri Charan Singh.
4. Shri Jai Pal S/o Shri Budh Singh

5, Shri Gyanendra Kumar S/o Shri Badri Prasad
6. Shri Bakshish Singh S/o Shri Gyan Singh

7. Shri Pratipal Singh S/o Shri Dhira 5ingh

8. Shri Kanwar Pal S/o Shri Ram Singh

e & 2 gﬁ{}l}.{f«< L

All working as Material Checking Cls x
C/o Chief Engineer (Const) Kashmere iﬂi &

s
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(By Advocate Mr. 0.N.Moolri)
Vs,

1. Gereral Manager, Northern Railway
Baroda House, New Delhi-1,

2. Chief Engineer {Const) Kashmere Gate
Delhi=-5. ’

3, Divisional Railuay Manager,
Northern Railuay Estate Entry Road,
NeuDelhi. coss RESpOndentis

(By Advocate Shri R.L.Dhawsn)

0.R,2555/94

Shri Raj Mohan Sharma

R/o C-4/12, Shakurbasti,

Dalhi'1100340 ) sse APplicaﬂt
(By Advocate Mr. ON Moolri)

contdsee
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» Northern Railuay A'>i ‘ S ‘3
Baroda House, NeuDelhi-110 001, o o i

1. Generél‘ﬂanager

2. Chief Administrative Officer {Const) = -
Northern Railuay, Kashmere Gate _
Delhi-110006, . L .

~ - . P

-3+ Divisional Railuéy,ﬂanager, S , o
Northern Railuay, Ambala, " «. Respondents N

- (By Advocate Mr. R.L. Dhawan) ' ‘ | gé

\/>/afi.25s/95

B.X.Uppal, Rly.Qr.No,EC-SA,

Railway Colony near Cheriscuwail

Village, Distt., Udhampur, Jammu -
and Kashmir, Pin.182101. eee Applicant

(By Advocate Mr, ON Moolri)
Vs,

1. General Manager, Northern Railuay‘
Bardoa House, New Delhi-1,

2. Chief Administrative Officer (Con)
Northern Railuay, Kashmere Gate
Delhi-11000s6,

3., Divl.Raly.Manager,
Northern Railuay, Lucknow{UP). .+« Respondents

: (By Advocate Mr. BK aAggaiwai
P and R.L.Bhawan)

0.A.294/95

1. Amar Singh R/o TT-16
Railuay Colony, Delhi Shadara.

2. Dalel Singh r/o EC-6A, | 5
Railway Colony, Bhiwai. esee Applicants

(By Advocate Mr. Ok Moolri)
Vs,

1, General Manager, Northern Railuay
Baroda House, New Delhi-1,

2. Chief Administrative Officer (Con)
Northefn Railway, Kashere Gate, Delhi.6.

3. Divl.Rly.Msnagsr, Nocthern Ralluay '
Moradabad, ‘ esese Respondents

(By Advocate Mr, P.S.ﬂahendruf
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0.R.597/95

ved Raj R/o fly.Qr.No.B-369C
~ ambalae. oo Applicant

(8y Advocate Mr. ON Mmoolri)
Vs, ‘

1. General Manager, Northern Railuay
Baroda House, Neu Delhie. e

2. ghief Administrative officer (Const)
N.Raly. Kashmere Gate,
091"\1. 6. v

5. pivl. Rly.Manager, Northern Railuay
New Delhi. ex s Respondents

(8y Advocate Mr. P.S.Mahend Tu)

0.A.878/85

4. Jagdish chand, 5/o Shri Mangat Ram

5. Ms.Sushma, Dfo Shri Krishan Lal

both working under Chief Engineer (Const.)
Northern Railuway, Kashmere Gate, Delhi.Be.

(By Advocate Mr.’ ON Moolri)
Vs,

1. General Manager, Northern Railuay,
Baroda House, Neu Belhi-110 001.

2, Chief Engineer (Const), Northern
Railway Kashmere Gate, Delhi, 6.

3, Divl.Railway Mgnager, ‘
Northern Railuay, Bikaner. .»+ Respondents

(By Advocate Mr. B.K. Aggarual)
0.A.972/95

41, Shri Ram Lubshaya son of Shri Lahori Ram

2, Shri Dhanna Ram son of Shri Dass.

3, shri Jiuwender singh Sén of shri Mohinder 5ingh

4. shri Hari Krishna Kar son of Shri Radha Govind Kai.
S. sﬁri panna Lal son of shri Suraj Singh
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6. Shri KC.Mishra son of Shri NL Mishra

Te Shri-Sunil Kohli son of Shri Harnam Dass

8. Shri Rajesh Sardana alias RK Sardana
alias Rajesh Kumar son of Shri Inder Bhan

all working under Chief Engineer (Const)
Respondent No, 2,

. s e Applicanta
(By Advacate Mr. ON Moolri)

Vs,

s The Gencral Manager, Northern Railuay
Baroda House, New Dehi,

2. Chief Engineer (Consturction) ,
Kashmere Gate, Delhi,s,

3. Diul.Rly.Manager, Northern
Railuway, Ferizps ves Respondents
(By Advocate Mr. HK Ganguwani, IC Sudhir)

0A 1020/95

Shri Jawvan Bakht Rzi, Clerk working

ufjder Chief Ergineer (Const),

Northern Railuay, Kashmere Gate,

Delhi.ﬁ. eve Applicant

(By Advocate Mr, ox Moolri)
Vs,

1. General Manager, Northern Rai lyay
Headquarters, &eu Delhi,.1,

2, Chief Engirser (Construction) .

Northern Railway, Kashmereg Gate,
Delhi.s,

3. Divl.Rly.ﬁanager, Northern Railuay,

State Entry Road, New Delhi.1. e+« Respondents

(By Advocatd mr. Bs Mahendru)

0.A,1318/95

Vrandavan, son of Shri Rati Ram
Clerk, Dy.ChiefEngineer (C)
Northern Railway, Tilak Bridege
Neuw Delhi.18. s Applicant
(By Advocate Mr,ON Moolri)

contd.. "
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Vs.

1. General Manager, Northern Railuay,
Baroda House, New Delhi.1,

2, Chief Engineer (construcgion)
Northern Railway, Kashmers Gats,
Delhi, 6.

3, Divl,Rly.Manager, Northern Railway,
Bikaner. ess Respondenis

(By Advocate fMr, P.S.Mahendru)
0A 2177/9S

Banarsi Dess S/o Shri Kaushi Ram
MCC working under Chief Engineer
‘ Northern Railuay (Con) Divl.Kashmere
‘ Gate, Delhi, ees Applicant

(By Advocate Mr, ON Moolri)
Vs,
1, Union of India through General
Manager, Northern Railuway,

Baroda House, New Delhi.

2. Chief Engineer (Construction)
Northern Railway, Kashmere Gate,
Delhic

3. Divl.Rly.Manager, Northern Railuay,
Ferczpur. ses Respondents

(By Advocate Mr, P.S.Mahendru)
8.A.947/96

1 Shri Inderjest son of Shri Mohan Lal Arora
working as Clerk under Sr.Elect.Engineser
(Const), Northern Railway, DRM Office
New Delki.1.

2. shri Pawan Kumar Sharma, son of Shri Faquir
Chand Sharma (working as M/Clsrk)
under SeniorElectrical Engineer (Const)
Northern Railuay, Baroda House,
N?erlhio1o 20 Appiicants

(By Advocate Mr. ON Moolri)
Ve

1. Union of India through General Manager,
; Northern Rajluay, Baroda House, N.Delhi.

; 2. Chief Engineer (Const) Northern Railuay
| ‘ Kashmere Gate, Delhi.6.

- 3. Divisional Railway Managsr, Northern
§ Railway, Ferdzpur, sos Respondente

g (By Advocate Mr. Rajeev Sharma) contd.,."*




MFENON

‘g
i
£
i

At i

Yz

0.A.1413/96

Yash Kumar son of Shri D.R.Verma
resident of B28, Wazipur Railuay Colony
Ashok Vihar’ Neuw Delh1.82. seceo Applicant
(8y ARdvocate Mr,oN Moolri)
VSO

1. General Manager, Northern Railvay
Baroda House, New Delhi. 1.

2, Chief Administrative Officer (Const.)
Northern Railuay, Kashmere Gate Delhi,

3. Dy.CSTE ﬂicrouavé(ﬂtce) New Exchange v

Building, ORM Office, Northern

Railwa, New Delhi.1, «s+s Respondents

(8y Advocate Mmr, B.S.Jain)

All the tuwelve applications having been heard
on 13.11.1996, the Tribunal on the same day delivered
the followings

ORDER

CHETTUR SANKARAN NAIR(J), CHAIRMAN
Learned counsel for applicants seeks

leave to withdraw these applications. We grant

A
L
leave and dismiss the applicationsas withdraun
without expressing any opinion on the merits,
Nc costs.
Dated the13th November, 1996,
S.PTBISWAS CHETTUR SANKARAN NAIR(J)
-ADMINISTRATIVE MEMBER CHAIRHAN‘, A
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